Corrigendum to Invitation for Expression of Interest for NOIDA MARKETING
PRIVATE LIMITED
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

This Corrigendum is being issued in reference to the Form G Published in the matter of
NOIDA MARKETING PRIVATE LIMITED (CIN: U51109DL2000PTC106074

PAN: AABCNS5276D) , undergoing Corporate Insolvency Resolution Process, published in:
i.  Financial Express (English) dated 14.07.2026

ii.  Jansatta (Hindi) dated 14.07.2026

S.no Particulars Original Details | *Extension-I11 Extension-I11

10. Last date for receipt | 29-07-2026 28-08-2026 08-09-2026
of expression of
interest
11. Date of issue of | 08-08-2026 07-09-2026 18-09-2026
provisional list of
prospective
resolution applicants
12. Last date for | 13-08-2026 12-09-2026 23-09-2026
submission of
objections to
provisional list
13. Date of issue of final | 24-08-2026 23-09-2026 03-10-2026
list of prospective
resolution applicants
14. Date of issue of | 29-08-2026 28-09-2026 08-10-2026
information
memorandum,
evaluation  matrix
and request for
resolution plans to

prospective
resolution applicants

15. Last date for | 28-09-2026 28-10-2026 07-11-2026
submission of

resolution plans

*Extension-I-Published by way of Corrigendum dated 30.07.2026, pursuant to which the last
date for submission of Eol was 13.08.2026 & Extension-II-Published by way of Corrigendum
dated 14.08.2026, pursuant to which the last date for submission of Eol was 28.08.2026.

SD/-
Date: 29.08.2026 Manoj Kumar Anand
Place: New Delhi Resolution Professional in the matter of

NOIDA MARKETING PRIVATE LIMITED

IP Registration No: -IBBI/IPA-001/IP-P00084/2017-18/10180
Registered address; 2, Community Centre, 3rd Floor,

(Near PVR/McDonald), Naraina, New Delhi-110028

E-mail id:noidamarketingcirp@gmail.com
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FRUITION VENTURE LIMITED

CIM: LT4B89DL1994PLCOGEE24
Addross: 1301, Padma Tower-1 Rajendra Place, Now Dolhi-110008
Email: es@fruitionventure com Cantact: 011-45084858

NOTICE TO THE MEMBERS OF 32ND ANNUAL GENERAL MEETING
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Wedice is hereby givan thet 32nd Annwal Geners Maeling "AGM') of the Members of FRUITION
YENTURE LIMITED [‘Cempany') will be neld on Tuesday, the 22nd day of September, 2026
at 5300 PR (I5T) threugh Video Conferenca ("WE™) Dther Audio Yisval Means {"OAVM")
to trangact the business as set out In the Kotica convening the AGK. The AGM will ke held
in comgliance with the applicable provisions of the Companies Act, 2013 and Rules framed
tharaundar read with General Clrcular No's, 1472020, 1T/2020, 20/2020, 022024, 19!
2021, 21030, D2022, 1002022, 093023 and 02024 dabed:Apsil 08, 2020, April 13
2020, May 05, 2020, Jenuary. 13, 2027, Dacember 08, 2021, December 14, 2021, May 45
2022, December 28, 2022, Seplember 25, 2003 and Seplember 19, 2024 respectively
issued by the Ministry of Corporate Affairs ("MCA") and the SEBI (Listing Obligations and
Disclosure Requirements) Regulations, 2015 read wilth Circular Mo's. SEBIHOICFDIC MDA/
CIRPR2020TE, SEBVHOVCFOICMILGIRUP202111. SEBVHD!DOHS/PCIRIZ0Z210063,
SEBIHOODRSRACPODICIRIP2023M01, SEBIHOIDDHSIPICIRIZ02310164 and SEBI
HCFD/CFD-PoD-2/R/CIRI20247133 dated May 12, 2020, Janvary 15 2021, May 13,
2022, January 05, 2023, October 06, 2023 and October (3, 2024 respactively issued by the
aacurites and Exchange Baard of fndia {"SEBT), permilting Ihe hokimg of AGM hrough YO/
OAVM withaut the physacal presence of the Membears at B comman veng2, Members will be
provided with & facdity to atband AGM through electranic platiorm pravided by Dapasitary, "W's.
Centret Dapositary Services (India) Limited ["COSL™)
In complianoe with the above circulars, the alecironic copies of Motice of the AGM along with
the Annual Rapor will e sent only by emall o all those Members, whose email addresses are
regislered wilh iba Company’ Regisirar and Transfar Ageal’ Deposiery Parlicipants. Furibar,
Members are raguasted to register thelr e-mail addressas, mobde number and bank mandete
in respect of thelr ebectronis holdings with the Depasitary threugh thair concérmed Depositary
Participants, Mambers who hold shares in physical fopm are regiested o r2gister their e-mail
addresses wih the Company's Regislrar & Transfer Agenls- Mis, RCMGC Share Roglslry
Frivate Limitad oy sanding Physical copy along with the copy of signed request latier in 13R-
1 mentioaing details like Name, Folio No., Scanned Cerlificabe, (D & Address Procl efc ot
Offica Mo B-2501. st Floor, Phase-2, Okhla Industnal Araa, New Dalki-110020.
Alga noba thal e Molics of the AGM aloag wilh the Anraal Beport will also be available on he
website of the Company at www. fruitionwenture.comd, RCMC Share Ragistry Privete Limibao
webdile al www remedelhl com and BSE Limiled website at hitp:lwww.bseindia.com, for
any further queras the members can canlact to the ComparyiRegstrar.
Furiber, the Members wil have an dpparlunity b casl thalr vole on the businessas through
a-voling systerm and the manner! Instructions lor remicle e-vabing before the AGK ar evoling
sysham durirsy &GN and alsa for ablaining lagin cradenlials for a-wiling fac Mambers halding
shares efther in physical form or in dematarialized farm ar who hieve nod registerad their email
addressaes will e provded in (he Malice
The above information &5 being lasweed for the information and benefif of all the Members of
the Campany and i in comphanca wilh ibe Ceculars issuad by the MCA and SEBI
For Frultion Venture Limited
-
Mitkn Aggarwal
Managing Director

Flace: Dathi
Dafe: Z8.08.2026

/s AXIS BANK LTD. P s b ik o

§ dremft et wpoen
wiw, e e eiaie | Pl om0 wom wem ) W owlep wiee & filfe anfell i utngiveen ol s e e e T Ao, o0
el ool “ovicl wicfom’ we e T owe ole vl fie cmia) e 2000 W e o sl g 03 (020 B e wew il w i el

= o e e 10300 W ow, Reel acabelt et ) el O T S sl ©0 i S are Sesl W snpe R e
W W T e TR W e W 8 e o B, e e o8 afveiy MY (e BT, 2007 W T Gl wE ety W Gam 1504 )
& wpn e w1 0 po0s ot e won o g B Pl f-chemd b omorn & gl B oy £, o § ool B, Coboge o & ot B alte e
Wy wRm W e wm
wirets fow (wwly ) B poco & Pw g (s) W owm o Sl el o wirgBreee o yafige sl wigs few o v e, 2002 o e 1
i) iy wew § Sl po wew s o el segon e = ) e w0 il sy @) ovlemcefl e oll o Sifis o owm B S ol adida
o s Wl W sl o e Aire B oSeiae Bl ol s o et - el ) il W dm e e e o1, W T
W= wfiew B et o wd B oo vl & el e o

9fd, JreTewier] R FuRrl & FRRreRoT 3R gAfFmier qom afoRfcr 3 e ifaf e, 2002 & T80 SfedT Weey BIs+d BRI
fafice @ If¥gpa et em @ = &R afoRifa fRa (Jads) e 2002 @ fm & @1 dfed o)1 13(2) & d8d wed wfthal &f
TN &R gY, - QY 1Y IuRSdie gd TR/ ST @ Alfeidl B 1 I Alfed @ Wit & aRg ¥ 60 &l & SIfeatRaa
RIRT BT YA &R B oy FBl e @l & a=gg sifha [l ®1 g AR Afed SRy {631 | |9y & Aol Td 3 gIRT _ART
BT YA B H e @ W, I8 Fefaled Suredisll 8k oM ST ®1 UdeaRT Aifew faar Sirar § 6 seiswer) o 9w FrHt
& M 8 3R 9 & 1T ufdd Ith SIAFH &I gRT 13(4) & Ted U UG @I T ARKAN BT YA Fd g Jgl Miae udd @l
& e sifhd [t &1 gt g aftia wuRy /ot W Aiefae /Hfae wear w) forr 21 A9y wu 9 SuRGdfelt SR S ST
P YAEIRT Adra= <1 Sireh @ o I Fulr & g &8 ) ad9F—<d 7 R IR Fultl & a1t &g W oF—<d 31 ek Brg= HraveH
fafice @1 It ffde AfY iR 39 R &, aFd onfe & ¥R @ Srfi| 8T |

T ROER® /TNeX W AW BT [HAT e B T, AT GE | Bl @
(wmafy & wifere)) & (F—T'Fl?ﬁ ARy & o ffYr & sgeR fafer
FOT AT T Wqﬂ@iﬂ} qeT I
it/ AMehl et (e o GgRE | i exRiy, dedie- wwiel, Rien—siie § Rerd WuRy o1 ol | air Ghll 25.08.2026

FAR), 4N /Al PO AR (g7 | v iR ghen, R 167.5 @ TS (@ 05 AR 05 WRETE) | 44_7dav—2025
A s weTe), e fow S| AT WS B, S 34 Pl 17 Wl H W 50,/6273 RN R, | 5 4463000 /— (IRE o
(sfrcht B & siertan), W S Wqe HaR 57 WMl 4R 64 (AW 2015-2016 B SHEE! @ [ ol A e

TR AR — I P IJAR) 3R WIT [’ 63 WA qaw 70 wAT| .
IO 126112 SR 16(7—7), 25/2(3-10), Yae R 28, el WAy 1(g—0) (af | o o 127TAIRT2025

2020—2021 @ STAEET & ITAR) F 37T 2 | HHG: — ga— ewdiR S, B AT @At SR
LATISVLONS000005131828 / | (¢ gisren) o1 i, W:_) TR (o m:f)[ o1 T | AT H A @ o
AP-10289242 (Im@T: UFITT-1) | Gere— 10 wie RSt TR, SRV TEER (gz forews) @ w|ufy| | JeP 9 |

A /Ao e (ofy wwEre), e RER,  dedd TRarn, e SfiE, | | e 24.08.2026

st / it T @l e RiE), gRaTm—126116) H RIA 0 FI 1547 el 11—S[F—2026

A /A e (R 7o), RigrR, | (OIS 468 T ), BeA 127 PAA 4 A T | & 4976 407/ (sirer T TR

Site. BRETOT 126116 | o7 @Al W (g /@TdT HeR 118 /138 &1 468 / 76956 _f%w_ SR AR A A ) @ <R 1006
LAKACLLONS000005098730 / aﬁﬁw@ SN ﬁm? wij %WWW %l 2026 T THTT E, AT 11062026 W
AP 10232236 (2Tt ; "RaFi—1) A S ( ) L :

SR — wa (R aReRE), <feror — gy (Rt | AR E 9Tt A 3R g o
AT ’9) | TR T6 3 Yob 9 AFTd | 3T B |

HeoTT G ) o o ok il B lmﬁ
T W W . - irfe ot
5. Brpdl wen Bl ol Samrg | @ Wm el et T W ey W 0 | 30122000 W ] U g
g Y !_ri."‘-ll" § R N, TS BTy R YewT eET i af iR I!l]'ll: o T ‘-:lf VA N
ward 4 gr Wefwvema Bime, ol af feesd . A ) ' % 23,8536,340.23 (W e | FIUEL 1 H ) @ 1200 SR AN
. = Rl # 500 Wt i 90 = saangl % 00 I & v

vhooes, sl v e -, e e e | o ok b e e | Y il whn ran
. DN T, -9 - 200000 3 o e i ol iyl i e A T e 3000300 TR
= | v STET | =R B - 2 Wl 5FeE iEn : . | T

; <o s | Faem @ FTa sy 11'FI:I'I'I1-:I'-fII'I1F11 | PR j.u1e|_1lp_f|_1“ﬁhtﬁ]mﬂ
wm waln, w -y of sl o0, ol TR S ol # sbe § FER T AN A ol viesw sl g i ow oo ol - P
1-7, wbw L e bewm s, w1, of Bl | 7 - O i vk we fior anii - o o syl Tl e T o e
o 3 o =i e (et e, pad | TP W5 W R R wen yn ofdfre =wa b o=l e
ey .rl:!"-l--ui'{ af sl e 4 il o [ it E )

WEE W T W A e

B T - g e ey -1 W el
o, o Tl e -7, o L e e o TR -0 T el oo, . TiiEw wem (e, e A 50, DWnkem s, Wimarn
R, TR 1R & il e v { wrerseE ), -0, W -0, o el voodn, oty e 17, =i I, B
e =, wr- [ =Y o oA, 7wy witsdr wien wys ey | winee wrEe ), ued, i) s, el T SweT-9, - 200307, S
AN Ewm Pes 2 pra ol Relapens fatsn wfe B AR 11'.‘1111 o Tewsl . 110008

T hitipa milr ¥

atisbank seciiontiper. nel SEATEE W SAT W ESETET W W W OH

¥ 340 WA (NN A Sy W T wr )

e T

I AT TR (=) AL 00 HEE [TYN W SWE W)

= W frarer pree wieww S fainky & e @ o feeliein @ Bw 1509 2070 90 100 W . e Pl § Tk o v
s Bu By, ok wiem oy wle |-, ohar o, el o, Be e, e 00 )- 201000 Wi S BRG] T
s Ow Bl i 4 p, e ofes o e, Wit wm, o el 000 w o afamlt & g afirrads s
TEY WS TR W W v

s Eribarn siopa wiew (i 4 - amesaisie S kumari saiubonk dn ) o® 99 sl ® 400200 W 0 ol gl

H 100 TN 3 % uw iR o spites o

f- o B ol o | 09 200 WY 10 WE P B ka0 Wl A T o ol ol el o e O el o R

u W e v woae foew i

e gt T ¥ 5000 { TR W A W} T P P S

= =1 =% w" !:urll

8 /el fir (ofer i),
A/ sl s (fer weey Ris),

g e, dedia iR e Siie gRamem 126102 | ART @1 26.08.2026

4 Reg wwRy /wifc &1 Wl 34T Td 39| 11.05.2026 %.12,90,269 / —
oI 305 ¥ ST (AT 10 AR 1 ARETS) STHH, (@RE AT T TR 2T A ITETR T0)
ST 04 BTG 11 AR SHIM (Wae HaR 359, WA | o5 <ify 10.05.2026 T qHTAT T, | &
AR 382, TEEWRT ¥ 336, 592, fhg—2 , W—HAL| . o000 AR ERY Tl @ @ik

& Bl 2/18 fewr 81 AEN— qd— qd BR [
(R SIRRM) @1 R, ufve— wig (T e Rig), qﬁﬂ ;a;” T TG I Yed AT

TIR— TldR (ﬁ?ﬂ éﬂT) TfROT— M| el
i o) 50 & e @ T, |

=t/ Al €1 (afy wHeR fRig)
frerh 64 offg ERETom 126102, 7T
e .
HL11SVLONS000005135196 /
AP10315620 (3T : 9riga—1)

SO BISAT Yo BIgAH BURYA ToAes & [y
Foar ot gfR @R (+91 9818460101) | HUS o |

AT W (AR
RBLANK ARG TS R T WO S TEE-4 16001
s s s TETT uPTOTER Bw odf o, Fuelrien-l, o e gemiate & s S (ol fe-q000e2

WO A T AU G

e sfverfiEn goien 9 e A faliede §ouw e sl 4 wEd wmm give (Cgfea' 9 meen afl e g s o
W AR m # ) S e 3 g sl e i F e | e o, e e w e e § it e T
=¥ T T T S 0 A # F fana )

A 50 e 7 w1 wfEE o ww A f, @ 28 39 TR w5 I 5 oA o R el T e o i aE Y, 3w
T A A FEAAE F AT J wEa | 9 T En | weEns 5w W g gee F Fetaimm e s A a2
m':'fmra-rﬁmthmﬂ?mﬁhi mﬂm%hﬁﬁ@mtw#ﬁhmﬁm?mmh

| | wm wmn o w wem T e faE =l S v e | e
. amw eI (TR ®) = T AW T P R
3 £l - Ee & ——r & & W.1 + _m
1. | BOS0W0RMRN YT 27 (gfm g (T e VR | STE | g, weiE s, | fistrm | 0s-09-2026
i T | V85 oy, Y - o920 ‘?"*'ﬂ“%
EER
L = W . ”. 160019 s
'E:'H forerer 5441 a5y
2 | BOS0V1384226 | witmmer | o g EFH T ¥R 88.52 | e, TRt 16, Cerie fite | 25-09-20%
T ?"H I 217| A9y 37 W Sy - (9988498389 | I O2OO
T T e g 16009 RRET
t ' 05200 T
l | | R e W .38
3. | BOSOVIRV0OTS |TreT 27 | W AN T" HEET W B7.995 | o, T 1, e Tt | 05092026
=T E"H o 500 | FeT 37 W, =99 - | s097723Em0 “‘j‘ﬂzﬂ';
I al 1eis CEE
g P 8 e
4 | B0S0VI4N52S Tt 2y mM IR (T N WH 1296 | A, T g, i ol 05-09-2026
Y T 0.46 | o7 27 W, SR - (sograassp TR
| 160019 W
.?'qh o . | R 0500 T
FA e 125 ke
I = U e - R o e e e B e i T i
(Een MR R B G o L e o B L B e A e s e B et e
Feian:  29-08-2028 wEE dw e

WY R AR W e ) e 200 T g e e § o aE 1 e e w8 s B O e i
mrw = T ::frr?-airri s i o5 B W o el b Tl sevee v ol 0 o e | alelRe aee R apmm
= =

HIATETS : L80221DL2010PLC207436
erhﬂﬂrfrl-nﬂ-ﬂ'-l 11-41=4t' A, e T -9, T e EEe |,
-1rr1 Al ~'-14-II’-1 i~ 15=~.-1=1§4_~rr.1r'u:-ﬂ—11d 034

hurnrﬁu'lgbl:dr—:r_i ucation.com
4 'I‘F . fw'.u-.-.r.humr'rlingl.'rird&dur_‘.alicn|.-:c.1r'n
1647 arfifas ans Jaw €Y ya-n, §—arfy
HAT T b ded ol =11
T & HEw i 16l il A ded (i) 26 Fida, 2026, AR B 108

01.30 @l e v dl—o, vowd i wge ||, ool e e, g Rei—110034
% 113ﬂ?—|wmm‘rﬁ?ﬁa%‘rarqﬁ, ﬁmﬁ el e 2 S @ e § F iR s
e ‘-f:"'-' ATEA A, faredT o 202526 ( aritfes fare) & fae it e & a
it R ElliiE ﬁ‘ﬁ?ﬂ e SoTdg [+Td HIe i HEw| &1 Holl 5 & o
e s R e ol o v (amaT )/ Tty dt wlrmdt (wndre)
o A0 g B | T TEe @ gaiten e o SAfEm a7 e, 2026 QR
T | SRS gvIda w61 @1 d9@se hitpsdiwww.hummingbirdeducation.com,
wie v g Sy rfase o deuge www bseindia.com a7 Rery wfiwa
wigde fafies () @1 qaerse hitpsiivote.bigshareonling com T Wi ST== £ |
§—atfe T Fu F0w FEE & Al .18 fdar, 2026 (Fe—aiiw fofén) o6
wifrs o S v H giad) s v, veoerdioe g9 s g S
o Ay ), el i 6 geragiie Hie & AreE 6 S g 8 o e
T

Fwire i fvire -9 gfae 22 e, 2026 %1 4 09.00 74 7% 200
3% 24 FRUTAY, 2026 T T 5.00 T TG BE AR T 915 39 Friesa o fEm
AT |

Fqe O we, farTd s Fe—-aiE ol arwia 18 Podee, 2026 o § ey
a1 fasaferedt gro amre o wredt arferet @ Ry g w9 6 Rae d—afdn
B3 G D | B 0 v L R R ) e | G e e e

g W1 Th W1 G I W @ AT S e & T S e
forfer o e e g 8, g v i wede e o e @
TR T Y TS Sl 3% UTHEE NG G Wehl] & ST UolIgs o ol A Sl e
A w1 arer wes fere d—aifEn & arem @ s saeE 6 s &g e
Hee 2 Al T T o e A g R e E |

i wd vy fafes @ o

el —

fafdy - o7 .08 2006 =T fEeT
o7 - 77 faet T E e Ua S arer STy

el Toae ¥ B mwE ¥ a8l re S kemara aviobank e, RecovervCell. Northia asvisbank.in,

frm w5 . 1 e W Bt O & Sfope wfeertt & wiive d 3% F aqeise dm e Sl - e St By ( fons o) sewee
® = W e § D 8 R W W 2 el Ami e e B W o s e sitem e e e e
gz ishank swctiontiger. et /=9 © Asction Tizer mobile app ® 5remm § oo -~ wagien B oo W arel ;s o fe
o i T it Rlips ooy | wie BES 0E R S e W e W 3 e T R TEe & a0 e | Ranel o B weoae e
o o -l e 0 e BEw W wEa b ow o . O aileps i o i seei S 00 2008 T 90,00 W gal ® a0
i v s v, v s e i o T o v oW o b ooy ow Erfee erraive wnely B Brifie i o o wr fem
2 o T F.:lr.ﬂ'n-n"v:'.[u _|.=|=|f:-rr.lh'u1 n e W % & T Tenad § & TSTE o el war Seedanr domd) ofer = feshamnn
g i vhmm @ RBEhEy w8 ol oy gre & o o w25l o a5 00 000 & AL00 WR am, T et
FEPE W ) o e e ) o wl ol (R e e, b ) R e e ) T W v e e e e e
T u'i'l.t-ﬂa:":r.lr—r .ok E O R K& ﬂiﬁfJﬁJuﬁiﬂdﬂnrﬂMmutufrﬂ w qreny 8 e ofoom Brag
w2 el e B @ e W B (i oo 40 e i s, e et w oo e v - wmbet) o9 e
b 5 owienk whow 3 (1) mpeed witem g e -, 2B 4 9 i S i, STE (U - 200004 W (1) i e iy, e A, 35,
b=h e, en e, e e, o Tl 10004 o e o = ) o e ame B B e omall W f-dereh F dpoer weh oo Bt ahy el ol sepefs
2 e W Tiwa wies feand S e o e e d fEle T oS O =t e o 7 ol e S0 E T e w s Traeond w
o =4 4 g o el e T e & Perla el e Sy 4 F Al el i Bfey sgnem Bew o o e arie ofe § - Sl
w2 o ) gy Sfon wm wwd W ey e s e T o e geren v e hitpesdanishankoaactantiger.ae TN 91 79
=S S pfewE T W Wweh e rw o § e rapw sifegeer f- el o S - Trennds Defedde e, 0ogp, o wfie- g, weE arfieer gong
Bz weem s, W B, e 30000, TERH - T S o TR R SRR AL S000073097, BT FUNA T 90655508 01926556 28148, §-=
r-up‘-nﬂ- suctiontigrr.nel - supports sucthentiger.oet 3 =g sfves gra w7 oA B oo el e s isbankoauctiontiger.net
T W09 100 W 1100w gt #1230 Wl e i it offten e e el # colt ol b o ot B e & e e wifes e st
= ﬁ—rﬁﬁm:‘e‘-Hﬁtmﬂﬁﬂrﬂﬂ:hfﬂﬁm?ﬁmimmﬁmmﬂhﬂﬂmﬁnﬂmﬁﬁummﬁ
T e i T whm & == e ol & e F e W s wi aifm f - el oS & alsm o fom o Tt e oA e
B ow s ore 4 By W B owy wew oW ronm gl wlem off sl T wften ofn (e g @ oww ol we owem R wee
HTORE Wl BN W W TR T W R e TR s o W W W W R SRR SR S O s K
11 e wiawsh & = = 5o s feelte et el aienalt =t wlwr w o sien 53 v denl e & i, wrefte @ B owmE oW
w2 weee dSown frd ofe o wea v & B T b efieen alionaf & eesl T Pey el o Trla o o oo W ok e e
=1 & = wr T wET ) o SR e e =4 e e aonttan w53 0K g TE Y 9 o o Beas v fao G ) TN P s
i, i A w9 w S Bl o e W el = w5 o e ) e owm T T el Wit o fet o of o w9 e feet
¥ i w il Sl gl [ e B owen wiey oy 39§ ke nenly @ Pl o) s 8 3 o 0 el w9l | & «fian i B o aleaiee Tt
,:'.i'-': ke dw vB owm owerd A Breme red ol Bede @ ol Bl e ol ol & a4 BT L T 'ﬂ'ﬂ'l-_l:l'ﬂ B (wEEa )y Pes o0 W e

) B e ) T S SRR R g w2 aen ol v st oapeer 0 wepme awe arfn wn i wen @ spmest St T
.r:u-l'.- I e & T Tt rring piterel o foad o ol s R Y T, sl Wl & ol = vk wpvemadar pft o il oo
i -Irh-ﬁ-;-'c-— ars e e el 8 St o i gaow A m ot g B Deeed el o amra 6l mbee ol B bl @) wFs aTon WivE
raps wife [ il ) W ol & e o e B & daifie ol el & ot 8 anch sl Afe s Aol owies e, e aipgEE 9 wafid
¥ ¥ m v W om aps, T s, eeiias o Bl verE s B & aE 5 w0 o, T e 8 o vl s
i e ol ol & ok o wisrpe woaiilies w was ol eone b ow oll e o @ ourfioge sl el off aceem o Bl ol Tg W
wr g weier rapn | = P wl e weey el oft Eerew wr mpow e g ere O B o b ol e ol e v it ) e nprfan
Bt Ty @ wairm ol yow w1, o o e g wEn T witemen W pfuey v sl §wopew o Tenpdien e e 9w o it
¥ Trfe wipl il dpereill & By o B pen f oo B b o ol e el b oufifne warr, oftp off B, S i oem
o B g o Bedcolberd e wer ) e ot of o el (0ol b e F ol firee o and b & B e e ks anfierlt B afryPrers
i THEst f olings G St i joor W e il ol anel e e T T e sl e B gp el efsPree o el
T T wEE TN W § ph s wiw ol e e TR W B W i W ang o el P one 3o et sl ommah SR
vl I e o e Pewr dreery @ el @ wpe i w o oo @ sty o i ween i weeel! O fgen b w0 Pt el el  meerine Spedn, o
Gl wie) & B Tero O Gt Bewe el O ok i P cifennesd O S s emreanl T e vl w i P o b omite ) el
gy & Pirs: & twm ¢ 0l _-i!r-'h--nﬂimt-q_-h mre oS o e oy

&Y u"'q,rf i Titimsft i B oW w0 siee ST ifEe i fifeadl w8 el m wicilE e siend Paal) el W it o faTea st ag sl
spifs b

fife . reomzom M . URN wiir riewh | ol doc ferfuiy )

KUNDAN MINERALS AND METALS LIMITED

|Formarly Known as Eastern Sugar & Industries Limited)
CIN LZ42050L 1964 FLC4EEETY
Registered. Difice: Flai No £, 2nd Flopr, 35cindia Houss, Connaught Placa, Mew Deshi- 110001
Contact No. +21-9711880581; E-mall Id:- infoi@kundenmineratzandmatals com
Webslie: www kundaamineralssndmetals.com

NOTICE TO SHAREHOLDERS FOR 58TH ANNUAL GENERAL MEETING

Motice Is hersby given that the Fifty Eighth (58h) Annual General Meeting (“AGKW} af the
members of KUNDAN MINERALS AND METALS LIMITED ("the Company™) will be held an
Toagday, Seplomber 22, 2026 at 1230 PM (5T) hiough Video Conlerencing ("W WOHer
Audio-\isual Means {0 W) faciity to transact the business as sel aut in the Natice of AGM,
in campliamnce with all the applcabia provisions of the Companies Agt, 2013 and Rules made
thereunder and the Securities and Exchange Beard of Indsa (Lisling Obigations and Disclosures
Risquirimients) Requialions, 2015, read with applicable cingulars on ha malbeds idseed by e
Ministry of Corporate Afairs ["MCA") and the Securities and Exchange Board of India ('SEEI'l.
to frensacl lhe business s oul in the Motice calling the AGM. Tha elactronic means | VG
facilty b5 provided by the Nationd Securites Depogitory Limited [*NEDL"), Members atlending
Ihe mizelirg Inrakegh elecironic means! VO Tacilily shall be counted lar ke purpose af guarnim
in barms of Saclion 103 of the Companies Acl, 2013
In compliance with aforesaid MCA Circular end 2EB1 Circulars, the Nedica aleng with &nnual
Regort of Campany far the Financial year 2025-26 In the alectranic made has been senl o all
lhe marmbers whose e-mail IDs are registered with the company! their Degosstory Padicipants.
The Members may akse note that the Matice and tha Arnual Report ans aksp available oo the
Company's website wwa, kundanminergisandmetals.com  and an the website of the Stock
Exchangs, i&, BEE limited ["BSE™) and NSE Limiied ["NSE™) al www bseindia com and
wwhw ns@india com and an fhe websibeof (he National Secarifies Depository Limited ("NS0L")
wrww. evoling.nsdl com
Irs bermes: of Section 108 of e Comgantes Act, 2003 rend with rales made thersunder and Regulatin
44 of SEBI [LOOR] Reguidtiang, 2015, e Compary 15 privkling semobe a-volng Tacilily & 55
Mambars anabling (ham ba casl their vale slechonically on the busnesses I be fransacled af 89th
AGM, through e-waling sarvices pravided by National Securilies Depesiory Limiled.
Members may nole that:
g] The resolutions =et out in tha Moboe of 5%h AGM may ba trensactad through woling by
alectronic means
Bl Any persan who becomes mamber of I company afler sending of AlM Nolice and holdng
sharas as on cul-off date may citaim the login 1D and password by sending a reguest al
avatingiEnzdicoin
&) Amember may parlicipabe in the AGM even after sxeccising s right b wabe thealigh remole
a-vating bul skall ned be allywad 1o vobe again in tha AGM
4] Remote E-vating shall commences on Saturday, 19th Septembar, 2026 a1 09:00 A M. and
ends on Monday, 2151 September, 2026 at 5200 PM, Cut-off date for determining the
aligibility 1o wobe by sleclronic means o7 In ke 5300 AGM-shall be 1516 Seplember, 2026,
&] & parson whose nrame is recorded in the Ragistar of Members or in The Regisber of Beneficial
Owners maintainad by the depositoras as an the cut-ofl date anly zhall be entified 1o avall
fhe remate evaling facility a5 well as voling in lhe AGM,
For any Quarias e-voling:
8] Individual members holding shares damat in mode with NSDL may contact NSDL nelpdesk
by a-sending request-al evalingEensdl coin
b Individual membsars holding shares demat in mode with COEL mey contact COSL helpoesk
by @ sending request al helpdesk em:ll‘g@tdslnu!m.mm
o) Membars may akso prafer tha reguently askad goestions (FAQS] for Shareholders and e-
woling wsermanual for Sharehoiders avallable at ihe download section of
wiaweveling nadl. com or call @) G22-4B8R6T000 or 02224997034
For EUNDAN MINERALS AND METALS LIMITED
Sdi-
Sanlea Verma
Company Secrelary

Place: Delhi
Date: August 28, 2026

epaper.jansatta.com
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FINANCIAL EXPRESS

Corfigendum o Invitation for Expression of nterest for

NOIDA MARKETING PRIVATE LIMITED

[Umder sub-regulation (1) of regulation 364 of the Inselvency and Bankruplcy Board of
India {insolvenoy Resclution Procass for Corporaie Persons) Regulations, 2018}
This Corrigendum is being i<swed in reference to the Form G Published in the matber of
HOIDA MARKETING PRIVATE LIMITED (CIN: US1108DLI000FTC GEGT 4
PaN: AABCNE2ZTED) , undorgoing Corporato insodvency Resolution Process, publishad n;
i. Financial Express (English) dated 14.07.2026
il Jansatta (Hendl) dated 14.07. 2026

2 Particulars Original | sgxtension-il | Extension-i

. Lasl dale for receipl of . 1

10 Sdmaaalar of "“e;eﬂ 29-07-2028 28-08-2028 . 08-09-2026
Crate of issus of provisional lis|

1. |of prospedlive resalution 08-08-2026 OF-09-2026 18-09-2026
applicants
Last date for submission of . . ) . .

"2 |objections tn provisionailist | MOS0 | 12082026 | 23052026
Crate of isgue of final st of

i3, |prospective resolution 24-08-H028 23-08-202¢ | 03-10-2026

____|applicants |
Date of issue of information
memorandum, evaluation

4. | rmatria and request for 20-08-H026 28-09-202% | 08-10-2026
resalulion plans 1o prospecthng
resaluln apglicants

4 Chntatate far fotimbsSiort 28-09-2026 | 28-10-2006 | O7-11-2028
resalution plans

*Extension-l-Published by way of Corrigendum dated 30.07.2026, pursuant to which the fast
date for subrmdsslon of Eol was 13.08.2026 & Extension-dl-Publiahed by way of Cormbganddum
dated 14,08 2036, pursuant bo which the kst date for submission of Eod was 38,08_2026, B0/

Manaj Kumar Anand

Resolution Professionad in the mattar of

ROIDA MARKETING PRIVATE LIMITED

IP Reqgistration Ma: -|IGEITPA-001.F-P G207 7-1810180
Registered address; ¥, Commaenity Centra, 3nd Floar,
(Near PVYRIMcDonald], Naraina, New Delhi-110028

E-mail id:ngidsmarkelingeirpiigmail.com

Date: 29.05. 2026
Place: New Dalhi

SMEG SMFG INDIA CREDIT COMPANY LIMITED

IfinCredit  Corporate office at 10th Floar, Cffice We 107, 102 & 103, 2 Moeth Avenue,
P Maker Magity, Bandgra Kurla Comples, Sandra(EL Mumbai- 400051

POSSESSION NOTICE (For Immovable Property)
{Under Rule 8 (1) of the Security Interest (Enforcement) Rules, 2002)

‘Wheareas the undersigned bemng the autharized officer of SMFG India Credit Company Limited,
Havingits reqgisiered office i Cormmerzone [T Park, Tower B, 15t Floor, No: 1171, Mount Popnemalis
Foad, Ponr, Channa - 600116 and carporate office at 10th Floor, Offica Mo, 101,102 & 103, 2 Mesth
Avenu, Maker Masity, Bandra Kurla Complex, Bandra (E], Murnbal - 400051, under Sacurilization
and Raconsfrutlionof Finansal Azzats and Enlarcement of Sacufily InfarestAct, 2002 (B+ af 2002},
and in exercise of powars confered under Section 13 {12) read with Rule 3 of the Sscurdy Inderest
iEnfarcement] Fules. 2002 issued Demand Notlce dated 200112026 calling upan the bomowens)
{1JLAXMAN SINGH (2) WS SHIV DAIRY (3) GUDDI undar loan account number {8)
21502 0810970458 1o repay iha emount mentionad in {ha nalice being Rs.20,25 245 [Rupees
Twenly Lakh Twenty Five Thousand Twa Hundred Forty Five Only) as on 14 January, 2026
withing0 ety roe the clase of recesgt of thissaid fobce
The barmawens] havnp failed ta rapay tha amounl, nalice 1 haraby given 1o the barmawes(s) and tha
pubilizin penerg! that undarmigned hes kaken physical possessian af the propery descnbed heren
bedow In exercize of powers confemed on himundes sub secton (4)of section 13 of the Agt read with
Fiika 8 af tha Security inberest (Enforcament) Rules, 2002 an this 24 day of Aug in the year 2026,
F The bomower in particular and the peblic in genaral are hereby caulioned nof o deal with 1he
praoperty and any desdings with the propany wil be gubject 1o the Charge of SMFG India Credit
Comgany Limibed loran amount of Rs, 20,25,245 - (Rupees Twenty Lakh Twenly Five Thousand
Two Hundrad Forty Five Gnly) as on 14, Januzany 3026 ard inlenast harean
The borrawer s attenfonisavited fo provisions of sub-sacton (8] of seclion 13 aftha it inrespe
af tere avialable, o edean ihe sacuned &sseis,

DESCREPTION OF THE IMMOVABLE PROPERTY

PROPERTY DESCRIFTION — ALL THAT PIECE AND PARCEL OF PROFERTY BEARING
KHEWATIKHATA NO. 119149 MUNO. 19 KILA NO 10800, 19(8-00.20(8-00,21/1(1-1) AREA
INTERAL NO.834 AREA MEASURMNG 8 MARLA2ZSDYARDS) OUT OF TOTAL AREA
MEASURING 4 KITA AND 25 KANAL, 1 MARLA 8507 PART.SITUATED IN WAKA
MALLIA VILLAGE BAGPUR RHURD, TEHSIL AND DISTRICT PALWAL HARYAMA. EAST-
PROPERTY OF KAMLESH Wit PREM SINGH (36 FEET 3 INCH}WEST. HOUSE OF SHER
SINGH{3E FEET 2BNCH) NCRTH: PROPERTY OF HUKUM CHAND 80 FEET), SOUTH-ROAD
B0 FOOT

Date: 24-08-2026 Sdi- Authorized Officer
Place: PALWAL HARYANA SMFG India Credit anni Limited

ORIX LEASING & FINANCIAL SERVICES INDIA LIMITED
(formerly known as OALS Auto Financial Servicas Limited) (A Subsidiary
of DRIX Infrastruciure Sendces Limited)
Regd. Office: Plot Mo .94, Marol Co-operative Industnial Estate, Andhen-
Kuria Road. Andher (E), Mumbai - 400055
Tel-+81 22 2859 5093 / 6707 0100 ) Fax: + 91 22 2852 8549
Email; infoRarixindia.com | www.orindia.com | CIN; U74800MHZ006PLC 163837

POSSESSION NOTICE

[RULE B(1) SECURITY INTEREST (ENFORECEMENT) RULES, 2002]
1. Whereas, the undersigned beng the authonsed officer of the ORIX Leasing &
| Financial Services India Limited, under the Sacuritization And Reconstruction OF
Financial Assets And Enforcement Of Secunty Interest Act, 2002, and in exercise of
powers conferred under section 13(12) read wilh rule 3 of the Securily Inlerest
{Enforcerment) Rules 2002, issued a demand nofice dated 18.06.2026 calling upan the
| borrower! co-borrowers! guaraniors/mortgagers e MIS KRISHNA KUMAR,
CEVENDER KUMAR NAGPAL, MADHU NAGPAL o rapay the amouni menticned in
the notice being INR 28,42,549.08/- (Rupees Twenty-Eight Lakh Forty-Two
Thousand Five Hundred Forty-Nine and Eight Paise Only), within 60 days from the
dale of receipt of the said notice together with further mterest and ather charges fill the
date of paymentitealization
2, The borrowers and co-borrowers despite being senvad with the said nofice and having
{ failed to repay the entire notice amount fogether with further interest and other charges
nofice is hereby given fo the borrowers, co-bomowers and the public in general that the

undersigned has faken Symbolic Passession of the property descnbed harain balow n
[ exarcige of powers conferred on hirmder under saction 13(4) of Act read with nule & of the

Secunty intarast{Enforcament) Rules, 2002 on 27.08.2026.
3. Tha borrowers and-co-bomrowers in particular and the public in- general is hereby
cautioned not to deal with the property and any dealing with the property will be subject to
the charge of ORIX Leasing and Financial Services India Limited for an amount of INR
28,42.540.08/- (Rupees Twenty-Eight Lakh Forty-Twe Thousand Five Hundred

RBL BANK LTD.
RBLEANK REGISTERED OFFICE: 1st Lane, Shahupuri, Kothapur-415001
sons ko bonk  Nathonal Dperating Centre | 3th Fleor, Techniplex-l, O Vieer Savarkar Flyoves, Gosegaon [West) Mumbai - 200062,

The below mertionad borrower has been served with demand nofices fo pay sutstanding amount bawards the oan facility against gokd omamens
¢ Faailty”) availed bir them from RBL Bank Limited. Since the bomower has faled io repay dues under the Faciity, we are constrained bo conduct &n
auctionof the pledged gald ornaments on dates menficned in the below tabls
In the eventany surples amound & realized from thisauction, the same will be refunded ke the concemed borrower and if thare s & defict post fha
auction, the balance amount shall be recovered from the Borrewer through appropriate lega! proceedings. RBL Bank has the suthority b remove
foillerasing account from the auction withaut pror intimation. Further, RBL Bank reserves the right fo change the Auction Date without any prior

..':;ir Encore Asset Reconstruction Company Private Limited (Encore ARC)
earc 5TH FLODR, PLOT NO. 137, SECTOR 44, GURUGRAM — 122 002, HARYANA

| E-AUCTION SALE NOTICE

E-Aiiction Sale Motice for Sale of Immovable Assel under the Securitizabion and Reconstructon of Financal Assets and Enforcement of
Securty Interest Act, 2002 read with Proviso fo Rule 8 (6) & Rule 81(1) ofthe Secunity Interast (Enforcamant) Rules, 2002 (Rules).

Motice s hereby goven 1o the public in general and in particular to the Borrower and Guaranior(s) that the below described mmmaovable
property morigagedicharged to Aditya Bila Capetal Limited (ABCL} o secure the outstanding dues in the loan account since assigned fo
fhe Encore Asset Beconstruction Company Private Limited, acting in'its capacity as ihe trustee of EART -Bank-035-Trust {"Secured

| Forty-Nine and Eight Paise Only) as on 10.06.2026, together with further interast and

othercharges therean.
4, Tre borrowers and co-bomrovers attention is imviked to provisions of sub - Sechon {B)
O Section 13 ofthe Act, i respect of time available, fo redeam the secured asset(s).

DESCRIPTION OF THE PROPERTY
All That Prece And Parcal of The Entire Third Floor With s RoofTerrace Rights Uplo
Sky, Which |s Part of Frea Hold Bullt Uip Propery Beanng No.47, Constructed on Land
Measuring 183.34 Sqg. Yds., (15328 Sq. Mirs.), Shown In The Layout Pfan of
C.G.W.CO-operative House Building Lid., Known As Anand Vihar, Pitampura, Defhs-
110034, With The Frea Hold Proportionate Rights of The Land Under The Said Progerty,
Fitted With Separate Electric And, Water Metars & Sewer Connections In Warking

Crders, With Common Right To Use Entrance, Passage. Stairs Leading From Ground
Floor To Second Floor And Ownership Rights of Stairs From Second Floor Ta Top, And
The Said Property |s Bounded By As: Easl: Piol No. 48, West Open Space, Norh
Senica Lang, South; Road 30 Matars

B ST P S PETSRER S S e

| Loan Account No: - LNOOOO000015811
Dale: 77.08.2026
Place: DELHI

Yours Faihiully,
Authorised Orfficer
QRIX Leasing & Financial Senaces India Limited

FORM NO, |
OVERY TREBIJHAL, LUCKNOW

(Area of Jurisdiction - Part of Uttar Pradesh)

OFFICE OF THE RECOVERY OFFICER

600,/ 1 University Road, Near Hanuman Setu Mandir Lucknow-226007

DRCMo,1509/2018/R.0.1L
NOTICE UNDER RULE (2] OF THE SECOND SCHEDULE T0O THE INCOME TAX ACT, 1961
READ'WITH SECTION 29 0 TSAND
UCOBAMK
(Branch-Sec-16A, Vasundhara, U.P.)

VERSUS

PREM KUMAR ...........

To,
1. PREM KUMAR S/0 SHRINARAYAN DUTTJOSHI
RiaMCF - 1774, H. No.66 and 67, Gali No .43,
reear .M. Scnool, Sanjay Colony,
Sector-23, Village - NIT, Farkdabad, Haryana-12 1005
Also At: India Document Solutions Pyt Lid., H-55, Sector-63, Nosda, U P-201301.
2, ASHA JOSHI W/0 PREM KUMAR
RiaMCF- 1774, H, No.66 and 67, Gali No.43,
Mear P.M. School, Sanjay Colony,
aector-23, Village - NIT, Fandabad, Haryana-12 1003
3. M/5 AV] DEVELOPERS INDLA PVT. LTD.,
Registered Office At:
0-237, Vivek Vihar, Phase-1, Dalhi, s s rertificate Debtors

1. This i o notify that a sum of Rs.35,19,864/- (Rupees Thirty Five Lakh
Nineteen Thousand Eight Hundred Sixty Four Only) fogether with pendentelite
and future interest @12% per annum from the date of filing of the Criginal
Application e, 09112017, Till the Loan is fully liquidated and cost succeeds and
is herety aiowead exparte againstyou the address as perorder dated 1807/ 2018
pagsed by Hon'ble Tribunal in O A No 98212017,

2. You are hereby directed fo pay the afore-mentioned amaount within 15 days of the
recedpt of this notice, faiing which the recovery shall be made in accordance with
the Recovery of Debts Due to Bank and Financial Institution Act 1993,

3. You are hereby ordered 1o declare on Affidavil the particufars of Assels on
or before 16,/09,/2026.

4. You are hereby ordered to appear betore the undersigned on 16/09,/2026 at
11:00A.M.

8. Inaddition ta the sum aforesaid you will also be liable to pay -

T TrTee— e CREDIT DEETOR

Datails of cost:
Application Fees Rs.38,000.00
Advocale Fee Rs.
Misceflaneous Expenses Rs
Clerkage Fs.
Pubbcation Charges Rs.

Give under my Hand and Seal at Lucknow on this 87 Day of April 2026,
SEAL OF Recovery Officar-1,
COURT Debis Recovery Tribunal, Lucknow

FRlCH, Cradilor”), the symbalic passassion of which has bean takan owver by the Authonsad Officar (AD) of the Sacured Craditor, will be sold an
Sr., Account | Branch | Borrower's Dietalls of Gold Gold Auction | Branch Auction “AS I3 WHERE |15", “AS I3 WHAT 15", and "WHATEVER THERE I5™ basiz on 18.08.2026 for recovery of Bs. 4,36,70,443!- (Rupees
No.| Mumber Name | Mame Ornament (in gms) Yenue Manager Name | Date & Four Crore Thirty Six Lakhs Sevanty Nine Thousand Four Hundred Forty Eight Only) as on 27.08.2026 and further interest at confraciual
| | & Mabile No. Time | rate till recovery and olher cosls, charges ete. afler adjustment of recoveryrealization, if any, due o the Secured craditor from bosmower Mr
1. | 809008921306 | Janakpur | VASUDHA TOTAL_GROSS_WT | 12511 | Ground fioar, B-1/511, Sarabieet Kaur 05409-2026 Anil Kathuria (BorrowerWortgagor), Mrs. Pooja Kathuria {GusranionMWortgagor) & Mrs. Kashish Kathuria {Guarantor)
' | Branch | TUCKER TOTAL_IMPURITY 3.1 | Janakpun, New Delhi | TE310G721 {'@:g‘; P The destription of the property, Reserve Prics (RP} for the secured asset & the Eatest Money Deposit (EMD) are mentioned below:
TOTAL STONE WT | 14| | "0 o Description of the Immavable Secured Asset RP(InRs) | EMD (inRs.)
| | TOTAL_NET WT 118.3 All that Part & Parcel of Residential Piot baasing No. 1138, measuring Plo! area TB8.50 Square Melar | 15 46,00,000~ | 1,54,80,0000-
2. | 809010030656 | Sector | SUSHILA TOTAL GROSS WT 18.7| Sco-151, Sec-21C Huda | Deepak Gupta | 25-09-2026 (943.06 Square Yards) along with constriscfion exiting thereon having built up area measuring 7000
f21c, TEIITAL_IMFLJHFI-T 037 | Markst, Faridabad-121001 | 2580755844 0200 PM Square Feet comprising of Ground Fioor, First Floor and Second Floor, Sduated in Block-J of the
| Faridabe L AL il {0 0500 residantial colany known as “Ansal's Plam Vihar', falling within the revenue aslale of village Chauma and
r TOTAL STONE WT | 0 Pid Carterpun Tehsil and Disfrict Gurugram, and is boundad as under; Ab or fowards the Noeth: Road, Alor
| | TOTAL_NET_WT 18.326 | towards the South: Rioed, At ortowards the East Revenus Rasta, At or iowsrds the West: PlotNo. J-1137 |
3. HﬂﬁﬂWENﬁT Kemia | PRAVEEN TOTAL GROSS WT 5,87 | Ground Flaor, /3 Roap ATLL MISHAS | 25-09-X0126 In cage lhe e-auchon dake |5 dedared public holiday then the date will be auiomabcally exlended 0 very nexl working day
{Nagar  |[KUMAR TOTAL IMPURITY 0.17 | Magar, Karmia Nagar, New | 9198101455 200 PM Fordatalled termte & conditions please refer tothe link provided in the secured craditor's wabsite | a,, hitp:llwww.encorearc.com
TOTAL STONE WT | 14| Dethi 110007, i 05:00 For any clarficationfinformation, interested parfies may contact the Authorised Officer of the Secured Creditor on mobile no.
= = : PM 9BT3181243/8384075292 or ermai at sachin kumar@encorearc.com
| TOTAL NET_WT 43 Date: 27.08.2026 Sachin Kumar {Authorised Officer)
4, !mmmmm[ West JAY BABU TOTAL GROSS WT | 168.65 [ 212, Ground Floor, Wesi | Dhruy Nayyar - [ 05-08-2026 Place: Gurugram Encore Asset Reconstruction Company Pvl. Lid.
' | Patel SAXENA TOTAL IMBURITY 5.15 | Patel Nagar, Main Patet | S98737452 {2:00 PM Acting in its capacity as the frustee of EARC -Bank-035-Trust
| Nagar TI:I-TFI.L- STONE WT o Road, Mew Defi - 10 0500 L
| Branch = 3 | 10008, PM
_ | TOTAL NET WT 105
B, }unwnauﬁam Tilak VED TOTAL GROSS WT 7.7 | Ground Floor, Wz-112, | Rakesh Barah | 25-00-2026
I Magar |PRAKASH 60 | Meenakshi Garden, Tilak | #982451254 0200 PM
PRAKASH | TOTAL WPURTY | o) Meerah Garde T 20 — TRUHOME FINANCE LIMITED
TOTAL_STONE WT 0 P TI'LII"IGI'I"IE (Formerly Known As Shriram Housing Finance Limited)
: TOTAL_NET_WT 7 EINANCE Reg.Of.. Srinlvasa Tower, 151 Floor, Door No. 5, Old No.11.2nd Lane, Cenatopha Road,
6. | 809010998262 | Sector | SUSHILA TOTAL GROSS WT 0.34 | Sco-151, Sec-210 Huda | Deepak Guple | 25-09-2026 1—’ Abwarpet, Teynampel, Chennai-600018
3e, TOTAL_IMPURITY .34 | Market, Faridabad-121001 | BI60735844 | 02:00 PM Head Ofice. Level 3, Wockhardt Towers, East Wing G-2 Block, Bandra Kurla Gomplex, Bandra
s”m“ TOTAL STONE WT 0 " g;‘“"‘ DEMAND NOTICE (East), Mumbai-400051 Website: www iruhomefinance.in
: TOTAL_NET_WT 9 Motice (5 hansby given that te following barower's have defaulted n the epayment of pringipal & intenest of the |oan facifties obtained by tham
7. |B0S011531985 | Jagritl | SANCHI TOTAL GROSS WT | 1923 183, UPPER GROUND | Amat 05-09-2026 frarn the Truhome Finance Liméed (Formerty Know as Sheiram Housing Faence Limited) &nd the s4id oan accounts have been classified &3 hon-
' enclave | BUBNA TOTAL_IMPURITY 5,30 | FLOCR, JAGRITI Srivasiava 02:00 PM performing Assets (NPA), The Demiaad Notice was issued o them undes Section 13(2) of Sacuritization and Re-construction of Financial Assets
TOTAL STONE WT 0.9 | EMCLAVE, DELH! - B2nia21ad o 05:00) and Enforcamant of Security intenast Act, 2002 (SARFAESI ACT) on their tast known addess. In addition to the said dermand notice, Thay have been
TDT#L-HET 'IHT — 11002 PM informed by way of this pubilic nofice.
: - Detaits of Bomrowers, Securnities, Outstanding dues, Demand Molices sent under section 1.3(2} and the amount claimed thers under (iven as under-
8. | 809011881659 | Indirapur | BONEY TOTAL GROSS WT | 51 |AG-16, AG-33 & AG-15C, | MANISH 05-09-2026
| am SAMUEL JOY | TOTAL IMPURITY 2 B0 Block-A, Aditya City Cender, GUPTA 02:00 PM Borrower,/Co-Borrower/ FrI:IPBI'I‘I' Address of Demand H'U“Fl Date &
Ghaziaba TOTAL STONE WT f 7| Plot Na-GIGH-3, Valbhav BE5ET2 1644 10 05:00 Name & Address Secured Assels Amount Due in Rs.
| d AL L W ~ Fé’:‘a”d- -:n-unaaurlam, 5 PM Ms. Preeti Wo Mr. Kapil All that piece and parcel of the | Demand Notice Date -
| | T Hause No.153, Chamad -Mohalla, Village-Mahmoodpur, PS- | Residential Property House in | 14-Aug-2026
9, | 809011564947 | Sector | SUSHANT TOTAL GROSS WT | 176.8|5c0 31, Sector 31, Gauray 25-08-2026 Hafizpur, Bajhera Kalan, Hapur, Uttar Pradesh-245101. Khasra Mo, 466, Area A& 20,77 . T06/- {Rupaes Twanly
' 3, MADAN TOTAL IMPURITY 5.3 | Gurgaon - 122003 Khardelwal 02:00 PM Also At:-Residence in Village- Sehal, Tehsil Shyana. Distt- admeasuring 430 Sq., Yards., Lakh Seventy Seven Thousand
Gurgaon B466412580 | 10 D500 Bulanshahar Utar Pradesh-245208. Sliuated in the Village- Seven Hundred and Six Dny)
TOTAL STONE WT 2 A M. Kapil /0 Mr, Jeet Singh Mahmoodpur, Tehsil & District- | and As.1,13.527/- (Rupees
: TﬂTAL__ yET_WT 1695 House No.153, Chamad -Mohalla, Village-Mahmoadpar, P5- Hapur, u_rr:ar Fmdash_. Ene Lakh :rhlrteun Thousand
10. | 809011512032 | Mayur | RAVITA TOTAL GROSS WT |  55.7|G-1. PLOTNO.10.LSC | Mamia Singh | 05-09-2026 Hafizpur, Bajhera Kalan, Hapur, Ultar Pradesh-245101, Boundaries of the said Praperty (]WF H.L'"E'-‘-’q §ﬂ£ TWE;"If!-fES'TvE"
' Viher I TOTAL INPURITY | 2.50|MARKET, POCKETB,  |9643806709 | 0200 PM Loan Amounl — Rs.20,14,234/- CEok Tkt 106t Wins WAt | RHNAp20 1S P ppeTag
: ~— MAYUR VIHAR PHASE - to D5:00 LAN-  SILHGZBO000OG1S LURd o JNt Gingh Mwrth: Lang | WINI R NREL 83
TOTAL STONE_WT 0 NEW DELHI 140031 - NPA 2026 ol Prashant South: House of mentioned fitherta and
. TOTAL NET WT 532 Date — 03-Aug-2025. Surendra incidental axpenses, costs elc,
1i. | A0o041834711 | Salkn) PREETI TOTAL GROSS WT 15408 | GROUMD FLOOR . 214 Archang 05=-09-2126 Yol the borrowers are therafore caBad upon o make 1Im~paymem ol the putstanding dues A5 mendloned hesainabove i full within 50 days of
I KAPOOR TOTAL IMPURITY 4.60 | BLOCK J. SAKET, NEW T2 EDT 0200 PM thiz notice fading which the undersigned shall be constrained to fake action under the SARFAES! Act, to enforce the abovementioned
- DELHI - 110017 i D500 sacurilias, Please node that as perSec 13013) of the said a6, vou are restrainad fromtransfamng the above reférmed securifies by way of
TOTAL STONE WT 0 i sale, leasa, or otherwise without our consent
| TOTAL NET WT 146.3 Place : Hapur Sdi- Authoeised Officar- Truhome Finance Limited
12. | 809011526642 | Ambedk | REETA TOTAL GROSS WT 13.1 |H-1, Ground Flaar -2, Sumit Yadav | 05-09-2026 Date: 29-08-2026 (Earlier Kngwm as Shriram Housing Fnance Limited)
I ar Road, TOTAL IMPURITY 1.35 | Ambadkar Road, B311.238160 02:00 PM
Ghaziaba E (Ghaziabad 201 001 to D5-00
q TOTAL STONE WT (1 o
| TOTAL NET WT 11.75
13. | 809012004859 | MAYUR | SHIVA PATEL | TOTAL GROSS WT | 5.1 |RBL Bank Umited , A-10, | Anil'Yeday  [05-09-2026 SN, HINDUJA HOUSING FINANCE LIMITED
' VIHAR | TOTAL IMPURITY 0.20 | VG and First Floar, Rajnish | 7974527511 | 0200 FM "5_ i B Corporate Office: No. 167-169, 2nd Floor, Anna Salai, Saidapet, Chennai-600015.
“TOTAL STONE WT | p|-ompiex. Acharya Niketen, 0 05:0K) ‘-.._‘_'FJ-; Branch Office: Branch Offices1st floor SRP complex Karamchari Nagar,
= o= Mayur Vihar Phase -1, PM HINDUJA Bareilly - 243001
; TOTAL_RET WT 4.9 | Delhi - 110061 HOUSING FINAMNCE Email: auction@hindujahousingfinance.com
14. }aﬂam 2220800 | Sector | DEV RAJ TOTAL GROSS WT | 101.96 |Sco-151, Sec-21C Huda | Deepak Gupla | 25-09-2026 ZRM - Umesh Kumar Chauhan - 9838202386 ¢ RLM - Mr. Brijesh Kumar Awasthi - 9918301885
21C, TOTAL IMPURITY 605 |Market, Faridabad-1210¢1 | 2360755844 0200 PM RRM - Mr. Tarun saxena - 9720336688
:arlmna TOTAL STOME WT 1] " Ei‘m APPENDIX- IV-A [Refer proviso to rule 8(6)] SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY
TOTAL NET WT 45.7 E-Auction Sale Notice for Sale of Inmovable Assets under the Securitization and Reconstruction of Financial Assets
i P —— . : vy and Enforcement of Security Interest Act, 2002 (hereinafter referred to as “the Act”) read with proviso to Rule 8(6) of the
15. | 800012222330 Saldurju | KULJEET | TOTAL GROSS WT | 109.5 B{'l.'g' 5_::1,.aqur~g Enclivg; E’;g&:gﬁﬁ?ﬂ Egekuﬂuﬁlﬁ Security Interest (Enforcement) Rules, 2002 (hereinafter referred to as “the Rules”).
ng SINGH TOTAL_IMPURITY 2,30 | Africa Avenue Road, New | SRS s Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below-described
Enclave TOTAL STONE WT o | Delné-110018 e immovable property mortgaged/charged to the Secured Creditor, the possession of which has been taken by the Authorized
TDTAL. NET .m. o= Officer of Hinduja Housing Finance Limited (Secured Creditor) having its Corporate Office at 167-169, 2nd Floor, Little Mount,
- Saidapet, Chennai- 600 015 and one of its Branch Offices 1st floor SRP complex Karamchari Nagar, Bareilly - 243001, will
16. | BOS012106096 | Noida | WTEMDER | TOTAL GROSS WT 5.2 |ABL Bank Lid, Unit ne 64, | Rohit Rauteta | 25.09-2026 be sold on “As is Where is”, “As is What is” and “Whatever there is” basis on the dates mentioned below for realization of the
' Sector | YADAV TOTAL IMPURITY 0.30 | 5ec 77 Praleak Wisteria | 354520117 | 02:00 PM amount due to the Secured Creditor from the borrowers and guarantors. The sale will be done by the Authorized Officer through
Fi | TOTAL STONE WT 0 MNoida Sector <77 0-05:00 e-auction platform provided at the website: auction@hindujahousingfinance.com and https://www.bankeauctions.com/.
TOTAL NET WT a8 i Date of Inspection of the property 01.10.2026, 14:00 hrs -17:00 hrs
17, (509011863006 | Sector | REKHA TOTAL GROSS WT | 141.7|Sc0-151, Sec21C Huda | Decpek Gupie | 06.00-2026 EMD Deposition Last Date 02.10.2026, Till 17:00 hrs.
' 21C, MITTAL TOTAL IMPURITY 1720 | Market, Farldabad-121001 | 9560755644 | 02:00 PM Date/Time of E-Auction 05.10.2026,11:00 hrs -13:00 hrs
Farldaba TDTAL-ETE:HE WT 0 to 05:00 : Loan Account Number and Demand Notice u/s 13(2) Date and Type Reserve Price
d i No. Name of Borrower(s) / Co-Borrower(s) Date and Amount of Possession | ____EMD
. | TOTAL NET WT 1245 /Guarantor(s) Total OIS Bid Increase Amount
18. | 800011856486 | Noida | JITENDER | TOTAL_GROSS_WT 5 [RBL Bank Lid, Unit no -84, | Rohit Rautsla | 25-09-2026 1. Loan Account No.: UP/ALI/RMPR/A000000232, 26/03/2026 & Rs. 1032769/ 07/08/2026 Rs. 3232000/
Sector | YADAV TOTAL IMPURITY 0.30 | 56C -T7 Prateek Wisterig | B954520117 02:00 PM Mr. Pawan Saini (borrower), Mr. Kashiram Kashiram | “Rs. 1032769/- as on 23/03/2025 Symbolic Rs. 323200/-
17 sl ait S e Miiida Sactor -77 i 0500 (Co- Borrower), Mrs. Gyanwati Gyanwati (Co- Borrower) Possession Rs. 10000/-
_TOTAL_STONE_WT 0 PM Description of the Immovable Property: MOHALLA CHAK SUAR RAMPUR , RAMPUR , SAINI MANDIR ROAD , Semiurban , Rampur , Uttar
I TOTAL _NET WT 47 Pradesh, India - 244924. Bounded As-NORTH: RASTA, SOUTH :DEEWAR THANASWAR, EAST : ARAZIANIL, WEST :ARAZIAVTAR SINGH.
19. [aug,l'” 1905280 | Prashant TOTAL GRO WT 156,52 | LIPFERA GROUND FLOOR, Yashu Madaan | 05-09-2026 2. LOAN ACC NO. UP/HDW/KTMA/A000000149 ] 26/03/2026 & Rs. 1539039/ 11/07/20_26 Rs. 2665000/-
' Vihar EE:.I'H':HDEH it i B E-7. PRASHANT VIHAR. | 7678141272 0000 PM Mr. SACHIN RANA (BORROWER) Rs. 1539039/- as on 23/03/2025 Symbolic Rs. 266500/-
TOTAL_IMPURITY AT | AUTER FING ROAD. NEW o 0500 Mrs. KAVITA RANA (CO- BORROWER) Possession Rs. 10000/-
TOTAL _STONE_WT 0 1nELHI-1 ;IJIIIE-S ' F'hi Description of the Inmovable Property: Khata No 43, Khet No 283,dhusri Nanakmatta Sitarganj U S Nagar , Nanakmattta, , Semiurban ,
TOTAL MET WT 154,05 Sitarganj, Uttarakhand , India - 262311. Bounded As- North : H Of Jayant, South :h Of Subhash, East: Road, West :h OfRam Bharose.
S . e — . = 3. LOAN ACC NO. UP/UDA/RUDR/A000000218 23/10/2024 & Rs. 1480964/- 17/05/2025 Rs. 1620000/-
20. i 8089012210034 | Mayur | JAYMENDAA | TOTAL_GROSS WT 74.1 |G-, PLOTNO0,LSC | Mamta Singh | 05-03-2026 Mr. RAJESH ARYA (BORROWER) Rs. 1480964/- as on 21/10/2024 Symbolic Rs. 162000/-
Vihar Il | KUMAR TOTAL IMPURITY 5.0 |MARKET, POCKET B, | 5643806708 | 02:00 PM Mrs. POOJA RANA(CO- BORROWER) Possession Rs. 10000/-
TOTAL STONE WT 0 MAYUR VIHAR PHASE - to 0500 Description of the Inmovable Property: Khata No 61,NA,Gram Salmatti,Salmatta, Uptehsil Nanakmatta,U S Nagar,Opp Shri Gurunanak Jr
[I; MEW DELHI 110da1 M High School,Sitargan;j, Uttarakhand, 262405 Plot Area =750 SQF T. Bounded As - NORTH=25 ft Road ,SOUTH=0ther Property EAST=Godown of
_ TOTAL NET WT 72 Joshan WEST=H of Mukesh Kandpal.
1. | A06012307260 | Prashamt RAHUL TOTAL GROSS WT 64.7 |UPPER GROUND FLOOR, | Yashu Madaan | 05-09-2026 4. LOAN ACC NO. UP/HDW/RDRP/A000000378 & 11/12/12024 & Rs. 2940943/ 21/03/2025 Rs. 3824000/-
I Vikar KUMAR TEI'TAL-IHFUH]; 3 70|E-7. PRASHANT VIHAR, | 7678141272 0200 PM CO/CPC/CPOF/A000003877, Mr. ASHUTOSH GAIN Rs. 2940943/- as on 11/12/2024 Symbolic Rs. 382400/-
= ——JOUTER RING ROAD. NEW 10 05:00 (BORROWER),Mr. SEEMA GAIN (CO- BORROWER) Possession Rs. 10000/-
TOTAL_STONE_WT 25| BELHI - 110085 I Description of the Immovable Property: 1, Khet No. 350, Khasra No. 25 Ga Min, Ward No. 1, gandhi Nagar, Chandayan, Dineshpur, Tehsil-
TOTAL MET WT 604 Gadarpur, Rudrapur, Police station- Dineshpur, U.S.Nagar, Uttarakhand 263160 , PLOT AREA 2002. Bounded As - NORTH=House of Anju,
— - - ~ SOUTH=Property of Dilip, EAST-Gool, WEST=Road.
T |sdw0tiae1Tes | Prashant, VIKAS TOTAL GROSS WT |  32.7|UPPER GROUND FLOOR, | Yashu Madaan | 05-09.2026 5. LOANACC NO. UP/HDW/RDRP/A000000558 3010812024 & Rs. 10,47,132- | 1211012024 Rs. 1401000/~
Vihar | KUMAR TOTAL IMPURITY 0.70 |E-7. PRASHANT VIHAR, | 7678141272 | 02:00 FM Mr. HARI SHANKAR (BORROWER), Rs. 1047 1321~ as on 260082024 | Symbolic Rs. 140100/
LAKRA TOTAL STONE WT P OUTER RING EID.-!.D. NEW 1o 0500 Mrs. RAJ KUMARI GANGWAR (CO- BORROWER) Possession Rs. 10000/-
DELHI - 110085 M Description of the Immovable Property:Plot No. 58&59,Chak No. 255Subhash Nagar, Dibdiba,Bilaspur,india,Nar Narayan Seva
. TOTAL _NET WT a2 Ashram,Rampur,Uttar Pradesh,244924 PLOT AREA771. Bounded As - North- Other property, South-16 ft Road , East- House of Bankelal on plot
i [an&mzn‘wsm G5 YASH TOTAL GROSS WT 188,62 | Oirchid Tower Mear Mitir Kurnar 0E-09-2026 no57, West- House of Ramesh on plotno 60. . — . . . '
|Road- | THAKUR _TllTT.ﬁ._Lﬁ'l_Fﬁﬁﬁ"l' 122 2 | Haruman Mandr GNS E171782123 0000 BM Mode of Payment :- All payment shall be made by demand draftin favour of Hinduja Housing Finance Limited payable at Bareilly
| Dehradu = — Road- Defradury 248001 1o D50 TERMS & CONDITIONS OF ONLINE E- AUCTION SALE: - 1. The Property is being sold on “As is Where is”, “As is What is”, “Whatever there is” and
n TOTAL_STONE_WT 0 P Without Recourse” basis. As such sale is without any kind of warranties & indemnities. 2. Particulars of the property/assets (viz. extent & measurements
I TOTAL NET WT 19614 specified in the E-Auction Sale Notice has been stated to the best of the information of the Secured Creditor and Secured Creditor shall not be
i AR - answerable for any error, mis-statement or omission. Actual extant & dimensions may differ. 3. E-Auction Sale Notice issued by the Secured Creditor is
24, [ B0DU2EN1 340 | Sector | MAYANK TOTAL GROSS WT | 37.16 | Sc0-151, Sec-21C Huda [l S_?f: G"'Eﬂﬁ 25"_3'9"?625 an invitation to the general public to submit their bids and the same does not constitute and will not be deemed to constitute any commitment or any
21C, BHADANA TOTAL IMPURITY 2.76 |Market, Faridabad-121001 | 3360735844 0200 PM representation on the part of the Secured Creditor. Interested bidders are advised to peruse the title deeds with the Secured Creditor and to conduct own
| Faridaba TOTAL STONE WT 0 0 05200 independent enquiries/due diligence about the title & present condition of the property/assets and claims/dues affecting the property before submission
! i = = FM of bids. 4. Auction/bidding shall only be through “online electronic mode” through the website: auction@hindujahousingfinance.com and
i | TOTAL_NET_WT 3.4 https://lwww.bankeauctions.com/ Or Auction provided by the service provider C1 India PVT LTD, who shall arrange & coordinate the entire process of
25 | 805012110628 | Indirapur | BONEY TOTAL GROSS WT 20,82 | AG-16. AG-33 & AG-15C. | MANISH (E-0-H0 6 auction through the e-auction platform. 5. The bidders may participate in e-auction for bidding from their place of choice. Internet connectivity shall have
| am SAMUEL JOY : Block-A_ Aditya City Center, | GUPTA 20-00 PM to be ensured by bidder himself. Secured Creditor/service provider shall not be held responsible for the internet connectivity, network problems, own
l’ Ghaziaba TOTAL IMPURITY 1.52 Plot No.-CitsH-5. Viaibhew s BISEEI1EA4 10 (500 system crash, power failure etc. 6. For details, help, procedure and online bidding on e-auction prospective bidders may contact the Service Provider C1
l4 TOTAL STOME WT 1] HI‘-‘..E;I'IIj .Ir.-:lir '*urla'n : PM INDIAPVT.LTD. 605A, Add: C1 INDIAPVT.LTD. 3rd Floor, Plot No.68 sector-44, Gurgaon, Haryana-122003, (Contact Person: Mithalesh Kumar, Phone
| TOTAL NET WT 28.3 | Ghagzi Ihﬂ-:l Ij";: 201:3112' No. 7080804466, Email: delhi@clindia.com , Support Mobile Number:-7291981124/1125/1126). 7. For participating in the e-auction sale the intending
; —— S Al bidders should register their name at https://www.bankeauctions.com/ and auction@hindujahousingfinance.com well in advance and shall get the user
26. | 808012429933 | Palm DEEPANSHU | TOTAL GROSS WT 58.7 [ Ground Floor, Emaar MGF | Despak Kumar | 05-09-2026 id and password. Intending bidders are advised to change only the password immediately upon receiving it from the service provider. 8. For participating
I Square, |RAI TOTAL IMPURITY 1.6p | Palm Sguare, Goll Coursa BoEBRAZT12 02:00 PM in e-auction, intending bidders have to deposit a refundable Earnest Money Deposit (EMD) i.e. 10% OF RESERVE PRICE (as mentioned above) shall
Gall Exln Bead: Sactar-EE fo DED0 be payable by interested bidders through Demand Draft/NEFT/RTGS in favor of " Hinduja Housing Finance Limited. 9. The intending bidders should
' TOTAL_STONE WT q Gurugrar - 122102 M submit the duly filled in Bid Form (format available on https://www.bankeauctions.com/ and auction@hindujahousingfinance.com along with the
| TOTAL NET WT 52§ Demand Draft remittance towards EMD in a sealed cover addressed to the Authorized Officer at Hinduja Housing Finance Limited, at 1st Floor, SRP
- Nikhi A - Complex, Karamchari Nagar, Bareilly-243001. 10. The sealed cover should be super scribed with “Bid for participating in E-Auction Sale in the Loan
27. | BOBO12704667 | Gujrawal | DHEERENDR | TOTAL GROSS WT | 1543 | Ground flocr, B-11, ol 25-08-2025 Account Number (as mentioned above) for the property (as mentioned above). 11. After expiry of the last date of submission of bids with EMD,
&, Model | & PRATAP TOTAL IMBUBITY 5,50 | Gulramwala, Madel Town, 5899043531 0200 M Authorized Officer shall examine the bids received by him and confirm the details of the qualified bidders (who have quoted their bids over and above the
Town SINGH TOTAL STONE WT P e Lhalhi 110008 to D00 reserve price and paid the specified EMD with the Secured Creditor) to the service provider C1 India PVT LTD to enable them to allow only those bidders
- - PM to participate in the online inter-se bidding/auction proceedings at the date and time mentioned in E-Auction Sale Notice. 12. Inter-se bidding among the
TOTAL_NET_WT 107 qualified bidders shall start from the highest bid quoted by the qualified bidders. During the process of inter-se bidding, there will be unlimited extension
3. | 8000124448871 | GMS ANIL DUTT TOTAL GROSS WT | 62.26 | Orchid Tower Near Milif Eurnar A5.00-3025 of “10” minutes each, i.e. the end time of e- auction shall be automatically extended by 10 Minutes each time if bid is made within 10 minutes from the last
| Raad - = = Hanurman Mandr GMS E171732179 0000 PM extension. 13. Bids once made shall not be cancelled or withdrawn. All bids made from the user id given to bidder will be deemed to have been made by
| Dehiad TOTAL_IMPURITY 0.38 Road- E'Ehrﬁ-l.?:..ln. 248001 10 05:00 him alone. 14. Immediately upon closure of E-Auction proceedings, the highest bidder shall confirm the final amount of bid quoted by him by E-Mail both
| i TOTAL _STONE WT 12 ' P -.1 to the Authorized Officer on his mail id auction@hindujahousingfinance.com and the Service Provider for getting declared as successful bidder in the
" -TD?AL HE-'}-W:F F Ea EE E-Auction Sale proceedings. 15. The successful bidder shallimmediately i.e. on the same day or not later than next working day, as the case may be, pay
: : - - ' a deposit of twenty five per cent, of the amount of the sale price, which is inclusive of earnest money deposited, if any, to the Authorized Officer
249, | 8090712402404 | DB MAND TOTAL GROSS WT 037 [54/7, D8 GLPTA AQAD, | Harendra 25-09-2026 conducting the sale. The balance amount of purchase price payable shall be on or before fifteenth day of confirmation of sale of the immovable property.
Gupta KLUMAR TOTAL IMPURITY 5.0 |FAROL BAGH, DELHI - Bhadoriya 000 PM 16. In case of default in payment of above stipulated amounts by the successful bidder/auction purchaser within the stipulated time, the sale will be
| Road, e 110005 BIaaTT 3T o 0500 cancelled and the amount already paid (including EMD) will be forfeited and the property will be again put to sale. 17. At the request of the successful
Dealhi _TI:I-]:.&!._E:I'EIHE;WT Il ,2_3'_ P bidder, the Authorised Officer in his absolute discretion may grant further time in writing, for depositing the balance of the bid amount. 18. The Successful
TOTAL MET WT 615 Bidder shall pay applicable TDS (out of Sale proceeds) and submit TDS certificate to the Authorised officer. 19. Municipal/Panchayat Taxes, Electricity
i i = — = dues (if any) and any other authorities dues (if any) has to be paid by the successful bidder before issuance of the sale certificate. Bids shall be made
30. | 809012438834 | Pitampur | DIVYA TOTAL GROSS WT 19.4 | Lppers Ground Figor, 16 E"Hmr?'shl 05-03-2026 taking into consideration of all the statutory dues pertaining to the property. 20. Sale Certificate will be issued by the Authorised Officer in favour of the
a TOTAL IMPURITY 0.40 | Enginears Enclave, H"-’E'_d 5398017163 G200 PM successful bidder only upon deposit of entire purchase price/bid amount and furnishing the necessary proof in respect of payment of all taxes/charges.
TOTAL STONE WT 0 Mo, 44, Pitempurs, Dethi, o 0500 21. Applicable legal charges for conveyance, stamp duty, registration charges and other incidental charges shall be borne by the auction purchaser.
= = - PM 22. The Authorized officer may postpone/cancel the E-Auction Sale proceedings without assigning any reason whatsoever. In case the E-Auction Sale
TOTAL _NET_WT 18 scheduled is postponed to a later date before 15 days from the scheduled date of sale, it will be displayed on the website of the service provider.
I & O iy Kumar 0.0 23. The decision of the Authorized Officer s final, binding and unquestionable. 24. All bidders who submitted the bids, shall be deemed to have read and
e BRI Ly Efg:;“ TONRE FAOCLNT e I-?E IE-":.'IEEEB?EJIE- 3,3“;25 " %i;rnl,ma Eg.g.'fuﬁﬁ understood the terms and conditions of the E-Auction Sale and be bound by them. 25. For further details and queries, please contact Authorized Officer,
TOTAL _IMPURITY 1.40 Tralv.“ie:-: Tl'.:I-EI 5 F'!-;]Itlr'-ll:l 9:205.5‘3 1 ';.Dr"i’i- at branch office at Hinduja Housing Finance Limited, at Office No- 1st Floor, SRP Complex, Karamchari Nagar, Bareilly-243001. 26. This is also
TOTAL STOME WT 0ipa a mawC-:ll m;'n il E- al ' F;;" 30 (Thirty) days’ notice to the Borrower/Mortgagor/Guarantors of the above said loan account pursuant to rule 8(6) of Security Interest (Enforcement)
TOTAL NET WT 95 1 Gréal-Er Noida Rules 2002, about holding of auction sale on the above-mentioned date/place.
ntending o to the Branch Manag — Date: 29.08.2026, Place: Bareilly Authorised Officer, HINDUJA HOUSING FINANCE LIMITED
e ..JI:ITIIE.‘-!'S BN ik o e e AR Special Instructions/Caution: Bidding in the last minutes/seconds should be avoided by the bidders in their own interest. Neither Hinduja Housing
For detatied Tarms and Conditions. please visit 1o the RBEL Bank respeclive Branches. Finance Limited nor the Service Provider will be responsible for any lapses/failure (Internet failure, Power failure, etc.) on the part of the bidder in
Place : Delhi, NCR Authorized Officer such cases. In order to ward off such contingent situation, bidders are requested to make all the necessary arrangements/alternatives such as back-
Date : 20-08-2026 RBL Bank Ltd, up power supply and whatever else required so that they are able to circumvent such situation and are able to participate in the auction successfully.

epaper.financialexpress.cnrr‘. .

New Delhi




